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partially affected. Because of thc failure
of th¢ monsoon, the edible and cash
crops. have failed. The farmers and the
agricultural labourers are reeling under
poverty. The poor agricultural labourcrs
who depend on farm work for their
survival, have practically no work since
the majority of the crops have died.

“There is drinking-water shortage both for
the people and the cattle.

Our hon. Chief Minister, has takcn
immediate steps on a war-footing to help
the people affected by the drought in
several districts.

THE DEPUTY CHAIRMAN: Do you
not want any aid from the Central Gov-
ernment? |

SHRI S. MUTHU MANI: Yes, I am
sceking it, naturally. Funds have been
rclcased for various relief works like
tubewclls; ‘deepening ponds nd wells,
raising the embankments, laying of roads
and providing employment opportunitics.

The Centre should know that the
States have very limited resources. That
is why the Tami! Nadu Government has
sought Central assistance of Rs. 666
crores to tide over the drought situation.
The Centre should not be indifferent to
the woes of the people of Tamil Nadu.
Therefore, 1 urge upon the Centre to
lmmedlatcly provide Rs. 666 crorcs to
Tamil Nadu for drought relicf as dc-
manded by our hon. Chief Minister.

SHRI O.s. MANIAN (TAMIL
NADU): Madam, I associate myself with
him on this.

THE DEPUTY CHAIRMAN: Thank
you.

The House is adjourned for lunch for
onc hour.

The House then adjourncd

for lunch at fourtecn minutes
past one of the clock.

The house rcassembled after Lunch at
cightcen minutes past two of the Clock,
The Vicec-Chairman, Miss
Khaparde, in the Chair.
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THE VICE-CHAIRMN {MISS
SAROJ KHAPARDE): Mr. E. Balanan-
dan. 1 hope you know that you are left
with only five minutes.

SHRI E. BALANANDAN (KERA-
LA): Madam, the point is that I was
disrupted in bectween. 1 will be very
short, but, at the same time this point
you should note.

SHRI SANGH PRIYA GAUTAM
(UTTAR PRADESH): Madam, will the
reply on the motion of Thanks on the

President’s Address be today or to-
morrow?
THE VICE-CHAIRMAN (MISs

SAROJ KHAPARDE): Let him specak
first.

SHRI E. BALANANDAN: Before go-
ing to other things, first of all 1 would
like to refer to a statement made by the
proponcnt of the liberalisation policy, Dr.
Manmohan Singh. On 13th January,
1995, the Observer reported like this:
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This is an insult to the Parliament and

to the President also.

THE VICE-CHAIRMAN (MISS
SAROI KHAPARDE): This is very bad.
Madam Minister, plcasc ask somcbody to
go and call the Cabinet Minister and also
the Parliamentary Affairs Minister. (In-
terruptions) Yes, Mr. Balanandan.

SHRI E. BALANANDAN: Let the
Minister come.
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SHRI E. BALANANDAN: The Fi-
nancc minister, Dr. Manmohan Singh,
while speaking on the traditional ap-
proach to labour has gone on reccord
saying that providing the workers the
raximum sccurity in the form of employ-
ment and wages was not workable in the
ncw given situation.

Therefore, what is the new situation?
In this situation employmenmt and wages
arc not securc. Today, what is in opcra-
tion? It cannot be elaborated by me. But
1 want to report to the House the latest
thing. The Bharath Opthalic Glass plant,
BOGL, Durgapur has been ordered to be
wound up. It is one of the plants produc-
ing important substitute of glass products
which are being used by our Decfence
scrvices. TFogether with that, M/s
MAMC, M/s. BPMEL National Instru-
ments, Weigh Bird, NTC, etc., arc being
closed. Thercfore, lots of workers in
West Bengal are being thrown out of
cmployment. There is a clcan being given
through the so-called liberalised policy
which has not been referred to by our
Honourable President.

Yesterday, 1 also rcferred to para 10 of
the President’s Address regarding the re-
duction of inflation rate. In 1990-91 it
was 17 per cent. Now, it has been re-
duced to S per cent in the current ycar.
Bcefore dealing with the real life’s experi-
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ence, I may be permitted to quote from
the clcction manifesto of the Congress (I)
party which was produced in 1991.

. SHRI CHATURANAN MISHRA:
How did you gct that draft?

SHRI E. BALANANDAN: It is not
our draft. It is the elcction manifesto of
the Congress (1) party.

In 1991 you had promiscd somcthing to
the nation and vou came to power on the
basis of that promisc. What was prom-

iscd? The promisc was this.

“Thc Congress rciterates its firm re-
sove to usc the full power of the State to
arrest the risc in prices and bring down
the priccs of cssential commoditics and
articles  of common  consumption.

. Economic policies will be geared to this

end. Stern action will be taken against
blackmarkcting, hoarding and profitecer-
ing and thosc who arc profiting from the

miscrics of the common man.”

SHR] CHATURANAN MISHRA:
But havala is not there.

SHRI E. BALANANDAN: What is in
voguc? I don’t want to explain what is in
voguc because there is no time. 1 will
give you the figurcs. In the past onc ycar
thc wholcsale price of onions has riscn by
72 per cent. Onions are commonly uscd
by our pcople. Dry chillics rose by 55.9
per cent, potatocs by 29.7 per cent. The
average for all vegctables by 23.1 per
cent, moong by 17.9 per cent, bajra by
13.7 pcr cent, mutton by 95 per cent and
so on and so forth. Howcver, when we
cxaminc the dimcnsion of the price rise
of cssential commoditics over the last five
ycars since the Rao Government came to
power., the rcal sweep of the deception,
the gulf between promise and practice
can be scen from the dbove figurcs. 1
want to quotc from thc Business Stan-
dard, 14th February, 1996. 1 do not want
to rcad the wholc thing. With your per-
mission 1 want to quote certuin figures

- with maximum spccd that 1 can afford.

The average index in '1990-91 of cereals
was 171.5 and in Junc, 1995 it was 303.9.
?u]scs rosc frqm‘ 227.5 to 297.0. Fruits
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rosc from 190.0 to 304.0. Vegctables rose
from 234.6 to 306.3. Milk, cgg, mcat,
fish, dairy products, sugar, ctc., arc up.
The promisc was to sce that in the case
of common consumption commoditics the
priccs would be brought down. That has
not been done. It has happencd the other
way round. Therefore, the claims that arc
being madc by thc President in his Ad-
drcss do not, 1 am sorry to say, tally with
the facts.

There is another point 1 want to bring
to the notice of this august housc. In
paragraph 4 of the Address, the law and
order situation is referred to and it is
claimcd that it'is under control. The daily
routinc of harrowing Killings in the Capi-
tal City of Dclhi nceds no claboration.
Killings, besides, looting, arc on the in-
crecasc, apart from bomb blasts. This
makes lifc in Dclhi unsafc. Anybody
getting up in the morning puts the first
question " whether there was any bomb
blast. This is thc situation. And the
Government claims that the law and or-
der sitwation is brought undcr control!

Onc cannot forget the point referred to
by my collcague, the lady Mcmber trom
thc BIP. She rcferred to the point while
decaling with this subject. T mecan the
bombay riots. Madam, onc cannot forget
thce horrendous riots in Bombay and how
thc successive Statc  Governments  in
Maharashtra dealt with the criminal gangs
involved in those killings and the Bombay
blasts. Minus Bombay, thecre is no India.
You have to refer to Bombay here also,
The most shocking thing is the Shiv Sena-
BJP Government’s decision to wind up
thc work of the Srikrishna Commission.
Madam, you know the aftcrmath of the
Ayodhya incident. There were the Bom-
bay riots. I went there at that time. |
found that thousands of pcople were
killcd. 1 do not want to claborate on that.
Anyhow, later, thc Srikrishna Commis-
sion had becn appointed. The Bombay

_riots could be comparcd with only onc

incident in the post-Independence India
and that is, thc November 1984 riots in
Dclhi whercin 3,400 sikhs were killed.
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After 11 years, their inquiry is still not
complete and all those culprits are still at
large. In bombay, another incident hap-
pened; the Bombay blasts. That also was
referred to this Commission by the new
Government. The Srikrishna Commission
was going into the two incidents, the
Bombay riots and thc bombay blasts.
(Timc-bell rings).

Madam, I have just started and you are
ringing the bell.

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): I told you that
the time left was only five minutes. |
have given you five minutes morc.

SHRI E. BALANANDAN: Madam, 1
request you to give mc some more time.
As you know, it takes some time to start.

THE  VICE-CHAIRMAN  (MISS
SAROJ KHAPARDE): All right.

SHRI E. BALANANDAN: Thesc two
incidents in which thousands of lives were
lost were being inquirced into by the
Srikrishna Commission. Now the work
has been stopped abruptly. What is the
law and order situation? What is the
justice? Is justice being done? All thosc
culprits who demolished the houscs of the
muslim minority arc going scot-frce. The
Shiv Scna pcoplc were the main people
who had donc this damage. The work of
the Commission was stopped. There was
the involvement of the Shiv Scna MP in

the riots, ctc. 1 want to raisc only onc

point.

Since the Srikrishna Commission has
bcen done away with now, there is an
unofficial Commission. They went into it.
Justice Krishna Iyer and two eminent
Judges of the Bombay High Court were
thc members of the Commission. 1 do not
want to quote the cntire thing. 1 want to
rcad out only onc paragraph from thcir
obscrvations, with  your permission,
Madam.

*Communnalism, with fascist faccts and
cngincered by criminaliscd and politiciscd
groups, will destroy our democracy and
overthrow  our Republic.  Therefore,
cvery constructive suggestion made must
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bc taken scriously by the statc. The
minority community, which. in an overall
vicw, suffered terribly, deserves better
protcction. That is the measurc of our
culturc...” This is what thcy said. The
minoritics are part of our lifc in our
country. Bombay has a combined
population of Muslims as wcll as Hindus,
but thousands of Muslims arc being
killcd. That had happencd. All right, an
Enquiry Commission was appointcd with
a sitting judge, and that has also been

. wound up. What is thc law and order

situation in thc country? What is the
protection for the pcople of the country?
This is not mentioned in dctail or cven
referred to, by the President in his
Address. 1 consider it an omission on the
part of the Presidential Address. We
know cven persons belonging to the gang
of onc of thc prime accused in the
Bombay blust case. Dawood Ibrahim,
were given shelter in Delhi by one of the
B.J.P. M.Ps, cxcluding thc hospitality of
Kalpnath Rai. The Vohra Committce, on
the basis of material it had collected, and
on the basis of investigation conducted by
it, came to the conclusion that there
cXists a nexus between the criminals,
politicians and burcaucrate in India. This
is a _ncw situation. What was the role of
the Congress party and the Government
to counter the situation? 1 do not want to
takc morc time of the Housc on this
issuc. But 1 want to refer to para 40 of”
the President’s Address, which is the
concluding para. It says: “Till policics of
the Government have put the country on
the path of growth...” Is it so. Madam?
Nobody, who is living in India, can say
1oday that it is correct. The cconomy s in
doldrums, the poverty and the misery of
the people have increased,
uncmiployment  continues (o increase, -
forcign debt is  alarmingily on the
increase, almost lcading the country to
thc, Mecxico-type of debt trap. The
strength of the country is being allowed
1o be croded by the destruction .of the
strategic industrics and the industrial base *
that we have built through public scctor.
Foreign multinationals are  frantically
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invited to take over and dominatc this
sccto. In sum, the frecdom of our
country—cconomic and political—is being
put to a scverc strain. Above all, the
Government itsclf have proved to be the
fountain hcad of corruption and have
made corruption a way of life. Therefore,
the minimum thing the Government
ought to have donec is to quit office.
Howcver, as I have stated in  the
beginning, the Congress (I) party and its
Government are very seriously sick. The
pcoplc of thc country arc anxiously
waiting to give them a ccremonial buriat
and with this, Madam, I conclude.
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SHR1 INDER KUMAR GUJRAL
(BIHAR): Madam, 1 risc to say that I am
sccond to nonc in holding Rashtrapatiji in



339 Motion of Thanks

high cstcem, and 1 think, that is the
opinion of this House unanimously. We
had thc privilege of watching him as
Chairman hcre. We have also seen him
with what grace and with what dignity he
was occupying that high office. His per-
sonal contribution in the freedom struggle
and also thercafter, has bccn very re-
markable. Therefore, 1 heard him with
respect that is due to him, and later, I
rcad his Address with a great deal of
carc. -

1 am glad that Rashtrapatiji in the
opening reminded us of the grcat legacy
that Gandhiji had bcstowed on us, and
his 125th anniversary. Surcly, 1T am cer-
tain that with the background that Rash-
trapatiji has, when he was reading the
Address, which was not written by him,
he must be wondcring and may be he was
distressed, to sce that those who had
draftcd the Address were now active in
destroying the cntire legacy that Gandhiji
had bestowed on us. He would have scen
for himsclf that the draft was made by
pcople whose personal conduct today is
indecd very shameful. He must have seen
for himsclf that the heritage that Gandhiji
bestowed and the type of standard that
Gandhiji set for pcople in public lifc is
now in a shamble not only in shamble but
it is also begets shame for us. He would
have scen that here was a Government,
which was writing his Address. whose
scven Ministers have. been charged.

3.00 P.M. Hc would havc sccn that
here was a Government which was writ-
ing his Address of which one pcrson was
in jail under TADA. He would have also
seen that in the time that has passed, in
the years that are passed, this was the
Government that wrote his Address, and
it is on the way of bowing-out, finally, I
hopec, was soakedin the bank scam, sugar
scam, hawalas, to say thc lcast, and the
most important, in what thc Vohra Com-
mittce pointed out. Unfortunately, 1
notice that the Government neither had
the courage nor a face to talk about any
of thesc things in the Address itsclf
because if it had addressed to them, then
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it would have been difficult for them 1o
facc this House.

Before this House met, there was a
talk in the room of the Leader of the
House unfortunately, he is not here, and
1 hold him in great resfcct where we
were discussing what type of electoral
reforms can be made. We discussed ab-
out th¢ Dinesh Goswami Report. We
also felt while talking to him in the
chamber and also in the chamber of other
dignitaries whose names I need not men-
tion, that a stage has come when clector-
al rcforms have to be enforced. We were
hoping that in the Rashtrapatiji’s Address
there would be some mention of that. We
wcre hoping that since Minister after
Ministcr has fallen to the temptations, at
least, cfforts would be made to try to tell
us how in future elections would be
financed and if in future some reforms
would be made in this context. We were
also hoping that the Address would talk
about the Lok Pal Bill and would tell us
that the Lok Pal Bill after waiting for
years and ycars and years, would now be
brought before the House, that will cover
everybody from the Prime Minister
down. We were also hoping that the
Address would draw our.attention to the
nced of an Ethics Committee in our
respective  Houses. Unfortunately, no.
None of these have been done. I can go
on talking about this, but today I wish to
confinc mysclf to two other laxitics about
which I must talk. One pertains to the
security of the nation and the other
pertains to the foreign policy of the
nation. I think I should talk about it and
give some attention to it.

The Address points out and I quote a
para from that which says, “During 1995-
96. the situation in some parts of India’s
immediate neighbourhood remained un-
certain in sccurity terms. Pakistan’s con-
tinuing attcmpts to acquire sophisticated
wcaponry and uranium cnrichment tech-
nology are a matter of scrious concern to
us.. Pakistan’s attcmpts to heighten ten-
sion in our rcgion are likely to trigger-off
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arms race.” and so on and so forth. It
only mentions that. Is it enough for a
Government to tell us that there is a
danger to the security of the nation? Is it
enough for a Government to tcll us that
Pakistan is acquiring these weapons? Is it
cnough for a Government to tell us that a
new type of scenario is being created in
our ncighbourhood and yet not come and
tcll us what the Government intends to
do about it? Obviously and characteristi-
cally as it is, the Government has choscn
to leave it to God and to the good
Nature to defend us also. Unfortunatcly,
for this nation, we have a Government
which only talks of security without tak-
ing any steps about it. Today, out sccuri-
ty is under severe strain and when 1 was
reading the Address, I was hoping that
when they mentioned about it, and 1
rcpeat, they would tell us what our nuc-
lear policy is, the Government would tell
us what our missile policy is, and the
Government would tell us who the pow-
crs bchind Pakistan are who are creating
problems for us. No. Timidity is the
hallmark of this Government. In cvery
challenging situation it is timid and re-
fuscs to react and tell about the situation
to the country as a wholc.

Madam, today a new situation is aris-
ing before the world and that new situa-
tion is that Pakistan is not by itself a
factor so far as our sccurity is concerned.
If Pakistan were a factor by itself, 1
think, Indians can take carc of it in a
good way. Pakistan is today backcd by a
powcrful nation, Amcrica. I want to draw
your attention 1 think, in this Housc wc
have talked about this in the past also to
what is called Hank Brown Amendment.
Now, again, it is in a quandary for no
reason or for othcr recasons. They are
now sccing that Pakistan is still on the
samc path as it was, it has never aban-
doncd that.

Last october it was said that Amcrica
was going to supply to Pakistan arms
worth about 380 million dollars. Wcll, 1
think, we can take care of that also. T am
not worricd about that. I am worried
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about the spelling of a ncw world order. }
am worricd about the way cffort is being
madc to cnter South Asia in a new
fashion. While appcaring before a Scnate
Committece, Madam, Raphcl, whose
namc is known to us, had given a very
detailcd and comprehensive evidence.
She was pleading for the Hank Brown
Amcndment. What did she say? She

" minccd no words. She said, “Pakistan has

been a valued friend all these times with
the U.S., for nearly five decades, and has
helped Washington for moderation in the
troubled part of the world where religious
extrcmism can threaten stability of the
region and bcyond.” This is the central
point, the central point which decides the
strategy of Pakistan and also the strategy
of Amcrica morc than of Pakistan. Once
again, they look at Pakistan that it will go
and scrve their interests in this region.
When Sovict Union was dismembered,
when the Afghanistan war was over, we
had assumed, wrongly that strategical in-
tcrest of the U.S. in this area has cndcd.
Wc had assumed that from now onwards
whatever interest that it would have in
this region would be of cconomic inter-
cst, an intercst in the market and the
interest in exploting us cconomically. But
no. The priority is no more the market.
The priority, so far as South Asia is
concerned, is once again this region and
its importance strategically. Madam, it
was not only South Asia now. Eycs arc
being cast on Central Asia. 1 think, thosc
cycs were always there because they al-
ways fcit that Central Asia is so rich in
mincrals and in all natural resourccs and
promiscs a market where Americans must
cnter. Therefore, in  this situation of
Central Asia, in their pereeption, Iran
occupics a very pivotal position. 1 am not
making any guess and 1 am again quoting
what Raphel told the Scnate Committee.
She said, “Pakistan has strategic and
cultural rcasons for wanting to play a
constructive role in Central Asia and as a
moderate Islamic State. Pakistan is often
secn as an alternative model to Iran in
Central Asia whilc India is particularly
intcrested in devcloping a land transport
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corridor through Iran to the Central Asia
and that is where the pressure comes in.”
Thecy do not want India to have a cor-
ridor through Iran and through Turk-
menistan. This is a fortunate devclop-
ment and, 1 think, it is evidence of the
vision of those nations who have also
sccn through the game of America. Re-
cently, we have entered into agreements
with both Iran and Turkmenistan to have
a land route open to Central Asia. Cent-
ral Asia’s strategic interests and Central
Asia’s economic interests have to look
two ways: one, towards India through
Iran; and, two, towards Russia. This is
the lesson of history that the Central Asia
has learnt. Central Asia has also learnt
the lesson in their internal development.
Yesterday and the day before yesterday
the intervention came from the foreign
impecrialisms through this route which is
just now sncaking through Pakistan. We
arc also looking at our own interests.
Therefore, the situation is that America
is trying to see that this type of relation-
ship India is trying to develop with Iran
and Central Asia should be dcstroyed
and sabotagcd via Pakistan by strengthen-
ing Pakistan, by arming Pakistan, by
making it a country which can stop our
passage into Central Asia and also, at the
same time, to sce that a stage must come
when the entire Central Asia must lie at
the fect of America and for this, they are
also trying to bully Russia as well. When
I am talking about Russia, I am, again,
not gucssing, Madam, nor am I postulat-
ing. Raphel told the Committee...

“Any resumption of export of nuc-
lcar power reactors or missile re-
lated equipment and technology to
India would be of concern to us.
So, in 1992, we applicd cconomic
sanctions on Russian Spacc Agency
for the export of rocket engine
technology. We have since rcached
an agrccment with Russia on an
arrangment under which Russia ter-
minated transfer of technology on
the rocket engine deal and we lifted
the sanctions on Russia.”

[RAJYA SABHA]
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This is the picture emerging for our
security. Even if the technology is trans-
ferred to us, America will go all the way
to take action against Russia as well.
Raphel further added,

“We have continucd regular discus-
sions regarding non-prolifcration in
South-East Asia with Russia which
is many of our concerns and Rus-
sia's imminent membership of the
missile control regime is another
disincentive for Russia to provide
missile related assistance to India.”

This is the situation. Fortunately in the
last two months a situation has arisen
now that Russia is standing up. Russia is
not standing up bccause of what is hap-
pening in our part. Russia is now sceing
the cxpanding dreams of NATO to come
to the borders of Russia. They arc al-’
ready cntering Poland Czechoslovakia
and other countries to try to threaten the

_Russian sccurity. Even President Yeltsin

has to say, “This and no more.” Since he
is saying ‘this and no more’, I think our
security dimension also undergoes a
change. This expansion of NATO, 1
think, is something which we must always
kecp in mind. It is very interesting for me
to say that all the time the Americans
were telling us that they looked at China
with a great deal of concern and not
anything more. 1 quote the same report
and 1 quote the official document of
America wherein Raphel told the Com-.
mittce again,

“Pakistan’s traditionally close rcla-
tionship with China remained
strong despite the gradual rap-
prochement between China and
India. Pakistan particularly valucs
its Chinese ties as sourcc of both
moral and material support. Action
prompted us to impose in category-
2 sanctions on both the countries in
1993. AN thc samc Pakistan bhas
already received the M-11s.”

‘So I am quoting Amcricans. I am
quoting ap American officcr that M-11s
have already reached there. I would like
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to repcat once again what [ said in the
beginning that if M-11s have come there,
then what is our response? 1 would have
liked to know if the nuclear cooperation
is going on with China and when Ameri-
ca tells us so, then what is our response
and what do we¢ wish to do about this
situation? The whole of the last year
whenever we talked here—unfortunately
for more than a ycar therc has been no
debate in this House on foreign affair-
s—the Governmcnt has escaped from all
types of discussions which would have
mainly pointed out thesc things. So. 1
would take this opportunity to scll the
Housc that this is the situation. Mr.
Talbot came here. He had long talks with
the Prime Minister. The Prime Munister
told us that Mr. Talbot had assured ;him
to his satisfaction. Raphcl, of course,
came several times. The history is known;
1 need not repeat. Then we know the
Prime Minister of India met President
Bill Clinton and gave us a happy ncws.
He thought that cverything was over.
Then the Secrctary of Defence came herc
and some sort of defence agrcement was
also signed. Our Dcfence Secretary went
there recently after the Hank Brown
amendment was passed. Hc came down
satisfied and said that cverything was
finc. They told us.” Do not worry. Pakis-
tan’s nuclcar programme will be capped.™

It came to Pressler's lot Senator

Pressler who again in thc samec Commit-

tec said, and It is very interesting. He
asked the officials of America. Mr.
Pressler wanted Pakistan 1o provide veri-
fiablc writtcn guarantee that it had cap-
ped its nuclear programmes and that in
futurc U.S. assistance would not be used
for furthcring its nuclear programmes,
nuclcar dclivery programmes, and that
Pakistan should provide writtcn guaran-
tces that no military an civilian officials
will provide assistunce that further the
military or nuclear programmes of the
terrorist country, meaning Iran. This is
what was asked by Sen Pressler. A reply
was given to him also and the reply
makes a very interesting reading. The
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reply said and again it was Raphac! who
replied; while asking for the waiver, she
said that “Pakistan had never,” never—I
repeat, ‘‘never—cexplicitly assured U.S.
that it would not devclop nuclear
weapons in return for coopcration in the
80s. During the cold war one of the
major fronts for the U.S.A. was the
Sovict Union and Afghanistan. A very
important and, in fact, crucia! ally for us
and the whole operation was, of course,
Pakistan. And thc neced to bolster Pakis-
tan meant taking a very real risk in the
cold war struggle. At the same ume we
were cngaged in cfforts to  persuade
Pakistan not 1o go down the nuclcar path
bui there wus no explicit guid pro quo™
No quid pro quo. Therefore, all the time
that General Zia followed the pursuit, he
got his pound of flesh from America. He
made two conditions. He said, ‘I will help
you regarding, Afghanistan. Let Pakistan
become the basc for America

for opcration in Afghanistan but, onc,
you will not talk of democracy in Pakis-
tan and two, you will not disturb our.
nuclear pursuits.” This quotation that 1
have given you, Madam, bcars cnough
testimony to that. The two Presidents,
i.e.. President Bush to a lage extent and
President Reagan were giving false cer-
tificates to their own Congress that Pakis-
tan’s nuclear programme was not going
on. And now the cat is out of the bag.
Now, we know what was happening
thcre. When this came to my notice 1
wrote a lctter to our Prime Minister.
Unfortunatcly, my letter was not replied
to. 1 wrote to him and asked, in view of
what has becn said in this evidence and
in vicw of this pew situation that now
confronts us when this Hank Brown
amendment has been approved. is our
security credible? Can we possibly say
with certainty that we fecl safe? No
reply. 1 repeat the same question because
this was not the only situation which
cnded last year. This is the situation
which is going to face us everyday, cvery-
time. And 1 ask the Government, I hope
the Government comes here with some-
thing morc than the level that I am facing
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here because nobody in a responsible
position is sitting here would really even
note down what 1 am saying to tell the
Government that somcbody is talking
about sccurity and about the foreign poli-
cy. Therefore, 1 ask Mr. Bhardwaj to go
outside the Law Ministry for a minute
and ask the Prime Minister what I am
asking hcre—Is our security credible?
When all this is happcening in Pakistan, is
it that there is no danger to our security?
Therc is onc more dimension to our
sccurity situation as well.
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SHRI
The threat to our sccurity, Madam, docs
not cnd here. And 1 think the hon.
Housc should know about it. In para 7 of
the President’s Address he has said and 1
qguote, In thc North-East scveral in-
itiatives have bcen taken to tackle the
cconomic backwardness of the region,
etc. ctc.” Purulia is also in or close to the
North-East and some weapons wcre
droppcd thcre. What was dropping
down? It only says in the beginning of
the Address and I think there could not

bc morc casual trcatment of the issue.
The Presideni’'s Address says that all

steps arc being taken to ensure effective

policing of thc air corridors of the coun- .

try. What does it mean?

It mcans, up till now there was no
effective policing of the air corridors of
the country. And when they were talking
about corridors, what was happening on
the roads of Declhi? Somcbody comes
with a lorry-load of weapons and lands in
Dclhi. Somebody flics over Purulia and
drops arms there. This is what was
caught. Up till now, despite the leader of
the CPI resigning from the Standing
Committce on this issue nobody has told
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us who was on the receiving end, how the
arms were being distributed, what type of
threcats were coming to us. This is the
situation in the North-East. Madam, 1
can share one piece of information with
you, and that is, one of the Ambassadors
of a very important country—and 1 think
I should not namc him and I think it is a
rather ‘the important® country—when hc
was rctiring from office, he came to meet
me and he said, ‘I can tell you, Mr.
Gujral, onec thing. The danger to the
futurc of India is not so much in Kash-
mir, it is in the North-East.” And that is
where we are totally not concencd, and
that is where we are not taking any
notice of developments taking place
thcre. In this country, ncither in the
media nor in this House or in that House
we have ever discusscd what is happening
in Burma. In thc last thrce ycars—and
this information was given to me by no
other than the Chinese themsclves—arms
worth 3 billion dollars had been supplied
to Burma by China. In the last three or
four ycars a complete road has been laid
on which tanks can travel, which links
Rangoon with Yunnon. All the bridges
have becn fortified and therefore, every-
thing can travel here. Recently, there was
a Scminar hcld here and 1 must thank
George Fernandes for that. It focussed
on Burma. We did rightly talk about the
democracy there. We rightly talked about
thc Suu Kyi and the future of that
country. But we did not rcalise, and we
don’t want to talk about it now even,
what is happening in the sccurity dimen-
sion of Burma. Imagine thc situation,
Madam, where today the Burmesc army
is the third largest army in this region.
Five lakhs of pcople arc in arms. There
billion dollars worth of armaments have
been supplied. The road is there. And
now thc most important thing is, a ncw
Navel Basc is being built, called the Coco
Island Basc ncar Andamans. So, now,
you scc a new situation. 1 am reminded
of an incident which happcncd ycars ago
when 1 had the privilege of representing
this country as Ambassador in Russia in
1978. I can now sharc it with you. It is no
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inore on official secrct. I was asked by
the then Defence Minister, Shri C. Sub-
ramaiam to check up with the Russians if

India should have nuclear submarines. I
went to meet Admiral Grechkov. Admi-

ral Grechkov, Madam, as this House
would know, was the mother and father
of the Soviet Nevy and a very good
friecnd of mine at the personal level also.
1 asked him, ‘Admiral, what is your
advice? Should we have nuclear submari-
nes?’ He turned round and said, ‘Tell me
two things. What are your plans for the
future?' If your defence is only for coast
to coast, no nuclear submarines are
needed. But if you have something else
in mind then, of course, it is diffcrent.
You tell me that first.” I told the Admi-
ral, “You are a friend of mine. 1 do not
understand army affairs. As a friend you
tell me what India should do.” And he
told mc somcthing which I never forget.
In 1978, 20 ycars back nearly, he told me
that, China by then had twenty nuclear
submarines and had the capacity to add
two more every year. What is their exact
number now, you can calculate yourself.
And then he turned to me and asked a
question: ‘Who are these submarines for?
Surcly, China is not thinking of attacking
Australia. Surely, China is not thinking
of stopping our way to the Pacific or the
Russian way to the Pacific. Mr. Ambas-
sador, keep in mind that the ultimate
objcctive is to come across the straits and
make a base near Andamans. And once
that base is made, you look at your
futurc.” you are in a pincer. Karachi has
alrcady a base. You have a base in Coco
Island. Burma is already armed. Tibet

‘deployment has already taken place. And.

we happily sleep here, and we happily
turn our cyes to our Prime Minister who
represents this nation, who never wants
to share anything with us........

who docs not want to tell the nation what
the dangers arc to this country on the
nucler front.

Last ycar, I was invited to America to
speak at two very important think-tanks
of that country. The subject given to me
was: ‘Dilemma of Indian security’. I spelt
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out all this to them. I asked thc intelicc-
tuals there: ‘Please tell me what India
should do?’. I told them: ‘Your Defence
Secretary went to China last year and he
asked China to take care of South Asia; 1
strongly objected’. In the audience that
was present on that day, there was a
representative of the State Department
also. He got up and said: ‘You are
attaching unduc importance to this casual
statement’. But casual statements are not
made by a Defence Secretary. Casual
statements arc not made in countrics like
china, All thcse statements do mcan
something. Thercfore, 1 askcd them:
‘Plcase tell me what should be our poli-
cy?’, We are faced with a scrious situa.
tion. About Burma, I have spelt out. In
regard to Phkistan, Raphac! hcrsclf has
spelt out. The situation in Tibet is al-
rcady known to us.

Madam, the point is—of coursc, we
want friendship with China: we do not
want to fight with thcm—no country,
much less India, can ever afford to sleep
ovcr its security concerns We have a past,
We have a history,. Whenecver we were
oblivious to the security problem, we had
to pay a very hcavy price for it. Such a
situation is there today. Unfortuan-
tely—this is our difficulty—here is a Gov-
ernment which does not want to even
talk about it, leave alone felling us about
it. The President’s Address wants us-to
slecp over it. It says: ‘Everything is fine;
go home and rest; Nature would take
carc of us; After all, we arc God-fearing
people and, therefore, God would take
carc of us’.

The tragedy of Indian diplomacy, busi-
cally, Madam, is that it has no institution-
a! framework. It is only some officers in
the Prime Minister’s ‘Office and some
officers in the Foreign Office who decide
everything. Last year, i.c. in 1995, in this
very House, the Prime Minister promised
that he was going to set up a National
Sccurity Council. 1 reminded him thrce
times about this. 1 had raiscd this point in
cvery mceting of the Consultative Com-
mittec. 1 had raised this point in every
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mecting of the Standing Committee.
There ts no response. At onc stage, when
I askcd him about it, when T reminded
him about it—it is not that India did not
have a National Sccurity council carlicr;
the V. P. Singh Government had sct up a
National  sccurity  Council—the  Prime
Minister had retorted by saying that there
was a National Sccurity Council, but that
it was unsatisfactory; it was also somc-
thing likc the CCPA. But the irony of the
whole thing is that the Prime Minister
docs not have even the CCPA. For a
ycar and a half now, the cabinet Commit-
tce on Political Affairs docs not exist,
duc to somc internal problems in the
party.

Thercfore, Madam, we do not have a
National Sccurity Council. We do not
maintain a string of this type of estab-
lishcd think-tanks which the country
nceds. No. Nothing. That is why we rise
here to make this point. Contemporary
diplomacy and contemporary sccurity
concerns arc very complex. They not only
rcquire specialisations. They also rcquire
a numbcer of think-tanks.

Mr. Atal Bihari Vajpayce and mysclf
were therc in China together. Mathurji
ws also there. There we had met some of
their large think-tanks. China has a large
number of think-tanks. In fact, there
were 1300 people working in ‘onc of the
think-tanks. But here, we do not have
cven a singlc think-tank.

SHRI SANGH PRIYA GAUTAM:
Only one person.

SHRI INDER KUMAR GUIJRAL: He
knows cverything. )

SHRI SANGH PRIYA GAUTAM:
Excepting him, nobody cise in his party
knows about his party. (Interruptions)

SHRI AJIT P. K. JOGL: How do you
know? (Interruptions)

ol o firm Wk R s ¥ O W %
T H 2. (STAU)
sgnwaAg (FAM wiF @ed): W

s, Sifere, we | TgA T e W RE RS
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3TN | YE @ FIEN T N EI B AU

oft oo fasy: o ¥ w9 @ @
g wfeom )

off ToRA erFaTen: oW ¥ U W% ¥
FF ¥

SHRI INDER KUMAR GUIJRAL:
Madam, the point I am making is that
sccurity challcgges arce grave and scrious.
And 1 repeat. they arc grave and serious.

Since our Finance Minister is very fond
of quoting couplcts of Urdu, 1 also re-
mind him of a couplet from the same
poct, Igbal:

‘3 wEE @ R el T fwn o,

gl = a% i 3 e, = 9§07

And that is somcthing which our Gov-
ernment refuses to understand.

IJg@ATAY (FW TR @rag): 39N
FS FUOR FE | T R Y gIRLI
£ S

IpEITEAY  (FUTR WA @aE): an
S, S FW a9 T WX S|

sit anfla Sift: = @ et @ ® ¥

sumway (FUl wA Tad): 99 ®
2

ot % TR e R A § g %

3 o @ fie oneim, u feral o,
el Tl @ St A enht, gmarE #)Y

My friend here wants me to translate
it. Herc it is: “If you don’t hced, ye. the
citizens of India, please remembcr your
story of history; and the future dcstiny
will be that cven history will not record
your destiny.” This is a challcnge that we
arc faccd with.

1 was saying a whilc ago, Madam, that
forcign policy today, dioplomacy today,
sccurity today, Defence today, requires
spccializations. ” It also  require - think-
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tanks, it also requires an out-looking
policy, it requires a sccurity council, it
nceds a chain of think-tanks so that
Defence, Economic Affairs, Culture and
dll the wings of diplomacy, can be coordi-
nated somewhere. Who coordinates to-
day? The Prime Minister’s Office? Who
coordinates these today is only, perhaps,
the Prime Minister himself, maybe with
one Sccretary or so. The saddest part of
the Address—and I close here—is that.
unfortunately, at this stage of history,
when we arc looking to the next century,
I was hoping to hcar from the Rash-
trapati that he would give us some hope
for the future, and a vision of the future,
more than hope but it is not there. India
is now in a new situation, and the new
situation is that we have now reached a
stage when it is necessary and posible to
construct a political and idcological alter-
native that can take the country forward
to a ncw cra of prosperity of a qualita-
tively more humane, egalitarian, secular,
democratic, e¢cologically balanced and
sustainable Kind than anything we have
known, in the past. In short, it is both
possible and necessary to construct a new
social democracy. And what should be
that new social dcmocracy? That new
social democracy will have to be funda-
mentally differcnt from the old social
decocracy in the social basc, in its organ-
isational forms and in its ideological pers-
pectives. The President’s Address docs
not show the vision, does not tell us
anything. but standing here, from this
sidc of the House 1 promisc this futurc
for the nation when we come and occupy
those offices . Thank you.

SHRI PARAG CHALIHA (Assam):
Madam, one small clarification.

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Why don't you
speak when your turn comes?

SHRI PARAG CHALIHA: My turn...
AN HON. MEMBER: It never comes!

THE VICE-CHAIRMAN (MISS

SAROJ KHAPARDE): You don't wam
to spcak on this?

Vot > a
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SHRI PARAG CHALIHA (Assam):
Whilc agreeing with every contention that
M. Gujaral has put forth, I want just a
small clarification from him.

SHRI INDER KUMAR GUIJRAL: 1
can’'t hear you. Plecasc spcak into the
mike...(Interruptions)..

SHR1 PARAG CHALIHA: Madam,
in the course of his refercnce to Purulia,
1 think the speaker made a reference to
the North-Eastern situation also, which
might be interpreted by interested parties
as Purulia being in the North-East. It is
not.

SHRI DIGVIJAY SINGH: Only East.

SHR1 INDER KUMAR GUJRAL:
Well, certain things you don’t look at in
terms of geography.

SHR1 PARAG CHALIHA: No, 1
don’t mean that.

SHR1 INDER KUMAR GUJRAL: 1
did speak in terms of strategy. And I for
one feel that from Chicken Ncck on-
wards, the entirc arca has to be looked at
collectively. The arms deopped in Purulia
may not be meant for Purulia, and that is
where I demandcd from the Government
to tell us for whom these were meant.
Neither was thcre a statement in the
House nor was it clarified in the Address.

SHRI PARAG CHALIHA: My idca
was to get it more clarified.

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Shri Moolchand
Meena.

IEMEy (PO WO @rag):  sf
A T |

st gem= wWonw  (Ewe):  Swwee
TR, WEE % wuE ogdfa Y S afavem
fen otk == vraE & forw S sirw T <
Y v W@ R, 3o weda § § 39 aa we
aea § 1 8 ol 9w wE, 398 9w
gyafa st & faumm 2 ore ol & ol
A SR |

IraMEy (FH VAR @rag): @og S
I Wd W B X GRS gY R a9d T
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R e @1 N wmY ouel wd & wgad ¥ ]

el & ¥ B
qeq o Hfeom

st Yrrere titom: A=w, ¥ Sfoe @@ W@
¢ Fr X age @ 9 A A 9 awe S @
e G €, R ¥ oo s Wiy e @
€1 T W T e—'wR & R | Zm
® wfa F 9l wwE gen B, REd S @
AFE GHa FIEEW €N ¥ Ay W v
o+ gge Ademawn 3k 3@ad sA-uwar o
Figa ¥ 1 e o ar adf % A o B
Fdor A s, gferm o gffar = R
fen &, a8 Uy ) Iome W o 3 s
Ham’ |

Heu, 3@ T ¥ o faum ¥ FE weeiy
gl 3w I =@ ¥ ¥ R g wEE Q
g FE G B suv M F wurnsh wiEe
ta st B A wfe T s % T
R Fih v@ s st ¥ 2@ F war @
FHl el off I g vRa ¥ foufs = o,
P W vd, ¥ A w1, fh fufa §
of 2R = WM WA ¥ AR wW fhw Gwf o
Y ¥, T A T ¥ o =y A wwm
fF 9= W A W= 1991 A e v St Y
Fdl durh of.. (zagamE)

T U WER: 30 ' e A8 gen
oy ... (aEEH) ...

sh gererg wom: #=w, 78 Ty o @ W
® ¥, 78 wivataE & @ s @ntt § Sen
Q@ ¥i..(=Tm@EE)...

ot W W@ wigR: T FEN 2 fe
geila Tt .. (FTEER) ...

IJgaweAay (Furft wiw @ed): Afay,
HIYR WiEd, Y§ @9 agd Ted & 9 el # |
9 39 GPT Wied € A PR A 7 IFRE
Tl o ol W= 3 Y oM & A o
TR FA T2 9T e o &) " I A
9 A R T fiEER W gow ®Q H |
...(Z|EaF)...

it gu fig MeEm: a® oW Wmwm ¥y
auet = wR §? . (Fmaum) ..

a9 } 7w ant fF e
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JggwrEs  (FAE A @ml):
A A FE | L (FAEE) ... 3 AfFY

g1 .. (EEEaE)...

sfi gora= don: Tiag o, S s Y fe
2, 39 9@ W R TR FE D AW R GRS
FA ¥ WER A ¥ IS, s S| @
N W W W Wd-gud # oW w2
Fafery fF 9 S =T o T ¥, W @
MY 2@ ¥

st o fra wem: o9 weER @ T *E,
o wafE 9 "a *e | 9 Afw @ wg
2 . (zmEaE)..

sh girer g fdmen: sea w0 Sl @
Fofere 3 ST T 93 | B Ea ¥ R oweR
Fo o fEm, A R R (zmaEwms) .

oft yerar ion: e, & 9 %g W O o
19917 % R ), 3G UHA Yo F e
IMAFAR F AT G W o, 3y ¥ I3 o
@ of, F-FuR I @ @1, SRR T+
sy 3 @ @ off, 3w F gy FEw & Iw
T W o, 98 B 99 99 @ 9 afr smifa
¥ amrrer # = i A 9w forw g w o Y@
T W, Y 9 dfema wW ¥ IS T,
TE A F off g | W 2w #A anflw
feafa ool @ i ot 1 29 B Ul feaforn Rufa
i R o S X g W) AW F ey Bl
a1 21 2R
g & T o | f9e YR il TOd B A 8
4 foery & gfewa o B, feafora Sifm @A
a feufa &d R, 38 YR F wid # fufa @
w off, M A W@ TE UG WA & 9§
TR W Iy A A ua S
F wwefaw &0 @ s hend on W@ o, anw
F v B

7g @ A e ¢ wfge va S B e
W ¥ O IGwAR SE YoM ¥ IS W@ oW,
qore ¥ IO ¥ AR YA W T, S
R wo T F R vifagde fauA g
¥ R GoEd % YA HAC | ITEE F I’
‘e R Iew” # S umeEn oW gl ool
ot @ R i & 1 o & s o o
YR § G Y A fRA ¢, 398 @ e W
2 fF o o worem # we & fag, shen Sie
s it ot w-wwiR ) i dvmy U8

— e 7
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@R F Al @ & qfome @ fF e andeare
dger W@ ¥ gl ok W ¥ dfer T
WRAIFRmmIMFIA N TR
t amfaw & Sem @ wE worifE 7w
Ffera = ® ¥ wWm 8 w1 o 5 TR
ga St W ARl A e wfee R 3ER 3w
W A w @ N s w9 A Tegy
don, ww 3w us wiEmw 3w & ok
SiFRYE ¥ e A A 2 3I9F fEg TR,
gitm & ¥ gamamn 3w S A ¥, Sh 2w
AR AT I AN AT
@ A w Y w1
arcfas T ¥ wE A A o wE, w8
Hi-al ¥ ¥ AR wE 9 M, R ATl
& 3t o A1 ¥ 3 o N A R A
g f& sa gmfas am % i R TR A
dm e T, AR, wE-wE g ek
¥ 3 grmefaswa % el o 7| 3 WeA
F T 1984 F T Wt W@ A @ 4§ F =g
Re=n =gm fF 1984 F & yW AR
oo & W A W-A F A ¥
o W, W-IA ¥ Wresd A W 1991 F am
et o, ¥ 3E Wt A feern g fF sEN
fr @il @ o ¢ of ) ¥ wET AT BR
s o wim w0 S ik W@ A @ AR

frn we R @ 3 wwgfeea W am
m_wﬁaﬁzsﬂﬁ% w AN @
e 8 ¥ i W , @ el %
faars o @ & s

Tgdfa S 3 s Afuwmw § I T
F ait ¥ Rk fen %1 wdm e % fag g
misaaﬁso,ooommﬁﬂmﬂ
s =@ ¢ fen, wwa v W W smﬁ

@ el R s v § ¢ wEa e
I | I TF B N @A T 8, 9" o
R el W sk fegEm W Rrem T R
ol 7% fo 58 TR Y N FW WU E, A
soea X1 €9 30,000 FIS TIY ¥ wer id
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& famm W wd W ® &1 72,000 SN &
ISR & WYT STCR FE ST |

Rty & ant § s 9 R 1991 F,
I §9 WEL 13 g3 o, A 39 §H gl
wewifa # s fufa oii? 3@ woa a8 Sgwm
17 Wfwa @ ¢ o1 3 T GEH 0 A A
md anflde Al % sfomrasa el QR
& =T O uR Q wre wfrera ¥ wha o vl R
e fFu F ITfE &7 q@ W F Iufa @,
WER N o ARl W v #)

TRIA IARA ® AR § g ey ¥ ww
T R 3R A 39 e ¥ g Gedl @ wdm
Tiom ff et ¥ TR i TR e W
g feufs €7 ) ¥ 999 TN wREny
I Fa so fufermm @ =

s frm fofa # & &w? @ 89 191
ffrm 7 s w@ ¥ aw-ETs TR I
fre 82 3 TR U 40 fifam 23 aw-wrw
? TR e % St 91 Ta YSR @
2 U GHE o1 W& 1970-71 % qoE F #W
smiH & g A A, T N W @, IN AW
F foU ¥9 IAH. G e ¥ R YW S 4
ik a-dm 7 FE-Ten aFm 3 A1 AW R
W R waE Ao iRk i 3 Ra-efa w®
iy fem, S % qfomyEsa e TE e &
IR ford ser ¥ oae T W afom §)

i, TR e q AR T A
# TEn e & wom so wWawa o, I
@R % wowEdl ok AR % e I
e AR 27 wava fem w1 o #) wER
s 3 et ge ¥ wrds ot e €, o 9w
F oo ¥ 1 TR, OE §TR % FEE A
A F TR, ME B S-3gE A F TR,
Fren ol O udafie fGao worel ¥ T
meea, asfER faam ol ¥ T Remad
A W woal F oy Ivem w0 E F) W
TR A A8 3T TR o wy § forn 3
sk 3uF o ufong wm A Fi

oeey), TME A OseH, F9g IR fEm, |
7 SN 9 v B ¥ d wareEh B
N e F fou ¥ w9 T gERE W
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m&aﬁaﬁamwﬁm@leﬁtmaﬂ
Ba ¥ 9 ® g ol & o g tRo Aam
deFn ... (Z|aum™)

sft ugeem R @g ogofa F afaumer @
AT F TR 1 Y T W wwEr ¥
@

sft nerera Wion: § 9ER F T @ |
= g ¥ e Ao oA W
[ 4

shh ¥u fim wan: @R | wm 71 &2
N w3k wEm R wW?
. ot giem wom foem: et sowen

... (X))

sf gerarg wom: G o, @ 3 SRR
@ NATwg WA w0 w I FH
W Y 1985 ¥ S Ry e dFn A
A, 1995 T I&H IA 20 TG FHFH AN
W A TR OWE A TE A X 3L 1,000
&8 T A T W 10 TRI THFH F 3
w0 9 A A A B F AR
w ¥ 3 A A nea S ¥ e @Am o=
Ao oA amdF A
w § ofe fueea S, § 1 St sl
o ona ¥ eh A F A A W weH

fd ¥ ... (zmEam)
st foraeor fdg: R O § = ® €,
e} ol @ A W ¥ L (ERAE) W w5

Rgam & 38 @@ @ 2, mrﬁaﬂaﬁ%
.. (TTRA)
IquoIy (FArR VXA wWas): Afan, A
oFt R ¥ Wk ome ¥, o W A
I FF TR ST R R I IRA
s we ® YRS Y TER SRR R W
- oft frmrercon fite: wde, ¥ wde W@
WP T FE 9gd IS a3 ) ... (HEE)
0 geram shon: A @, 319 Reo S
® gp A fe weE &1 ¥ R oad W @
. (TEUR)

sh foraeror fig: ¥R T i g0 @ R
o F mEE
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sft g@e Won: m@eq, arEd o9 % &%
LR CRCHE I SR OIS SR IR R T
A S AT ¥ e madv, oo 89
A, TB AR AN Few FFU T A, IFW
FoW B9 faam

e Afeensi Y, Yeges we F o @),
dggez gdem ¥ Al A R W wew @ A
A o e w9 A, &) fen
qfitag & Het &9 wal, W Gana afafy &
SgF T W gw 3 Reae 82

I|ITAY (FAE WA >rad): S S,
W O F qm Ggd 0 o9 2 DU R R
A Friem ¥ fR B89 ¥ araw S OE-ad
aid @l ¥ ST S, A # g v
WEW | @ WwR i gmeA @ sk g@ s
g W1 gem ¥ SmErl @ e

M gererr dom: drs ¥ Az, ¥ g
#w, degee wien & wnl @ 3 gt AfEw
BrAgf % R § FE W | A F el
gfed @ ¥ S % W oF §, a= § I ger
g o oeafs § sl o ae ¥ o, SR T
FOR A 999 21 398 34 9 & 20 o1@ 8.
apifea B i Y o ewe W e oTen 2
@ f1 o # dwea W oy 280 T
et off sra 425 T9u w ¢ v ) ¥ wWER
A 125 g ot IR 180 FUU FX fem waAT) S
T e R S gfd o oo € 3R sEe
et e |

B gee wOvA A RGE & I # o FEA
aEa € gE 43 W O wew A W
H-UR TH WA R FE © T TR a3
& fFm, dea FvA # 8 IR @ ifag
MG | STIF GEER 3 HTA FAIH B T B
& 9 FE | o TR W = W alw
Fow?

IR (FIN T @) <
a38 3M |

ot Yyeag dWom: ¥ @@ W W@ g

# g o8 W o 59 SR I 1sd FHvA
& faid off 3@ ad% | s A fe s S
SFR w1, 90 TS F SHGE N R
oo frn @ o) @R o9 HA RN R ol
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gl o oftors #1 dew, T S & R W
125 et SRR T ST W @ afgm ol gEY
fagil ¥ wrem Y—amitien, oot sifds
fafi S Run sk mid AGm A R T
%GR it St el | A, snfdew
il et oiEdd = aRd R, Rl f
agm fF faua F @ R weAm wwn =fey
AR AR Ta A A @A H g I T
aifey s wfde Ua S, 8 F9 FW AR FQ
oo A IgEm F w9 R Fw wmy
W & S dedefle F @M @ ¥ am
I ¥ e v F Hedodte 7 wER §) =@
e seem 2 e S 3 2 @ 8 3w%
WEE R WEER BRY W S w@ ¥ AR
@ #3 Q 7F, wfer va < 3 W I3 R
WEER el ® A 98 e wan R4 I 3O
AR Rt A ¥ SR R SHaT 9 % W@
aayg ¥ FER = TEE W Am—a o &
fore o w9 3w 2 R R all ¥
o Q e, 99 9 9 9w 3y Mas
@ g ) ¥ QAR W OARE W
R 5@ a9 wEER fierr wed €7 wEER
¥ o fora ¥ 2R ww wreR A o W @
S |

IEWLAY (FUH VS @UE): <A
g 3y WEn, it ot &M N WA ¥ am
I W @ S O SR @ & &

sht yerare Won: #=9, ¥ oF a3 wem
g, TW WG A WG W@ I e
M T A SRR FEN uRm R o aen &
o Fo i @ o RrER e & A
IR Wrifs wd # 9 % e wrfaswm
A YT W T G F A e R owm
it R o % a9 T wE A " o fe
R & 3 © aw-feg-gfem-fog @,
@ TR e ¥ T YE A e e ¥
@ W 7 AR T8 TR oIt R
3R gl @ o, 00 = AR WER % IR
AR A 37 G A Frawm g 19 A R
Wl % @ @ wE W T L qrn,
I A G @ W fF ol 2w @ e @gn
W e e A fam sk tmow
A F anar W RReE Ta S B S R g
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ot ) Em S R @ w v Bfa WX
M R AR B0, 96 9@ § wen wew
Ly .
Igawag (Fuh T @ad) : aga-we
g gFEE fon @ s Gde ¥ sy s
aa #} W e

SHRI R. MARGABANDU (TAMIL
NADU): Madam Vice-Chairman, I ex-
press my thanks for having given mc this
opportunity 10 spcak on this subject. The
rcading of the President’s Address re-
minds mc of a couplet: “Politicians think
of next clection, and statcsmen think of
next gencration.”

SHRI- SANGH PRIYA GAUTAM:
Kindly rcpeat it.

SHRI R. MARGABANDU: Politi-
cians think of ncext clection and statesmen
think of next gencration. Almost all the
projects which have been enumerated in
this Address started only from the year
1995, pcrhaps, with an cye on the 1996
clections. 1 want to comparc the Presi-
dent’s Address with the speech given by
him on 25th January, 1996—the message
to his country—in which hc .referred to
thc patronage and the development of
thc nation. But most of his speeches are
silent in this Address. I do not know the
rcason for this. Pcrhaps, this Presidential
Address is the mouthpicce of the ruling
party. In paragraph 4 of thc Address.
it has been stated: *“The law and order
situation in the country has been under
control.” In paragraph 5, it has bcen
said: “Terrorism and insurgency have
been curbed.” 1 would like to thank
Mr. Inder Kumar Gujral, who has
pointed out the danger around this
country. Danger from Sri Lanka to Tamil
Nadu and to the coastal areas has also to
be taken into considcration. Our hon.
Chicf Minister had asked for twelve
crores of rupces for the Coastal Guards.
Letters have been written to the Central
Government. But so far, the request of
the State Government has not been
considcred at all. Whilc we are claiming
that the law and ordcr problem is under
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control, it is suprising to hear some of the
political parties in Tamil Nadu saying that
the law and order problem has crashed
and the Tamil Nadu Government has to
be dismisscd. The Address states like this
whereas the Congress (I) party in the
State has been saying that the law and
order machinery has developed cracks
and the State Government of Tamil Nadu
has to be dismissed. That is the strategy
of the Government. One of the Congress
lcaders, who was an cx-Mcmber of this
august body, has bcen Icvelling the same
allcgation consistently, but no step has
been taken to refrain him from doing
this. Now it is a fact that nothing has
been said about the wclfare of women. It
is very well known in the whole of India
that female infanticide has been prevalent
and-female children are being killed. Our
Government has taken a step in that
dircction and has introduced the Cradle
Schemc in order to take care of the
fcmale orphan child and this step has
been praised cven by Mother Teresa
herself. As a matter of fact though it is
claimed that stcps have been taken for
the benefit of women. nothing has been
shown in this Address except saying that
‘woman development has been thought
of’. As a matter of fact, our Government
4.00 p.m.

is a pioncer and is a guiding star for the
cntirc country, so to say, for thc ovcrall
devclopment of women. And as a matter
of fact, all-women-police stations have
started working there. Women-teachers
have been appointed from first to the
fifth standards. All-womcn coopcrative
banks for the development of women,
loans provided for women to make them
sclf-sufficicnt and 30 per cent reservation
for women in jobs and clections—these
arc all the steps we have taken there, but
nothing is found in this Address at all.

!

Rcgarding old age pensions, it is said
in paragraph: “As the hon. Mcmbers.
know, the Government has launched the
National Social Assistance Programme to
provide for Old Age Pensions™. It is only
on the anvil. It has not come into being.

[RAIYA SABHA]
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It is rather an clection propaganda or so.
But in the mceting of the Consultative
Committee, held recently, the Central
Government has come forward to suggest
some old age pension to the aged pcople.
But in our State we arc alrcady
implecmenting that; Rs. 100/- arc being
paid cvery month as a pension to the
aged people. What is the maternity
bencfit that is being given to the people
is not mentioncd here, whercas in Tamil
Nadu cven when the child is in womb,
nutritious food is given, and in that way
matcrnity is taken care of, and it is being
implemented.

In paragraphs 22 and 24 thcrc was a
mention of the National SCs/STs Finance
Dcvelopment  Corporation  and  the
National Backward Classes Finance and
Dcvclopment Corporation. Though it is
there only in the statute, practically it
docs not render any help to persons who
arc in neced. Whenever they approach
them, they have to wait for a long time,
may be, till the 50th Plan or so. The
persons who approach, loans arc not
given to them, as a result of which they
arc not ablc to avail of the loans and they
are not able to get any benefit out of
thcm.

Then coming to the INA pension and
also thc pension for freedom fighters, for
granting pcension, certificates cither from
jail authoritics or from some other
authorities are nceded. Very often, these
certificates arc absent, and many of the
filcs have bcen destroyed cven in the
jails. Thosc files arc not available. As a
result, the persons who have really
renderced the scrvice, at this age arc not
ablc to gct their pensions. So, that also
has to be taken into consideration.

Thanks to the Central Government
which has now adoptcd thc noon-mcal
systcm but our late leader. Dr. MGR
hadintroduced that system for all school
children and that system has also to be
adopted now. Wc arc also introducing a
compulsory cducation systcm up to thc
fifth standard. 1 appcal to the Central
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Government to takc up the compulsory
cducation systcm throughout the country.

Again, 1 would like to say that
rcgarding  rescrvation for Backward
Classes no mention has been made in
spitc of the fact that several Commissions
have been appointed here. In Tamil
Nadu 68 per cent rescrvation has been
made for Backward Classcs and thc most
Backward Classcs, thercby a lot of the
bottom class population is getting bencfit
out of it.

Then coming to another point, the
drought situation in Tamil Nadu is very,
very acute. I am given to understand that
the Drought Financc Commission’s
formula is becing adopted and it is in

cxistence; and at the time of drought the
Central Government should give somc

funds, but under the system the amount
has to bec repaid. 1 appcal to you,
Madam, that that system should bc
abolished and frec contribution should be
given to all the States which arc drought-
ridden and the benefit should go to them.
After all, thc bencfit is for the
improvement of the nation. There is an
acute drought situation now prevailing in
Tamil Nadu. Our chicf Minister has
writtcn to the Central Government for a
grant. That has not bcen taken into

considcration so for. .
Coming to the Cauvery water dispute,

Madam, the Tamil Nadu Government
approached the Tribunal. This Cauvery
water issue is a never-ending problem.
We demanded the constitution of a
tribunal. A tribunal was constituted and
it had given the verdict. As per the
Water Dispute Act that was gazetted.
Once it is gazetted it beccomes a law and
it beomes enforceable. But,
unfortunately, often we had to approach
the Tribunal toget an award. Taking
cogniznce of the situation, the Tribunal
had given an award granting 11 tmc. of
water. In spite of that, we had to
approach the Supreme Court and the
Supreme Court, in turn, had directed us
to the Prime Minister. The Prime
Minister had made an order granting 6
tmc. of water. But we have bceen

[29 FEB. 1996}

b

}

on the Presidents Address 366

demanding 5 tmc. more of water. Unless
water is given, the entire crop in Tamil
Nadu will be devastated. Thanjavur is
called the granary of India. That is dying
now. I appeal to you, Madam, that we
approached the Tribunal, the Supreme
Court and the Government, but we are
not able to find any solution to that. A
solution has to be found immediately and
the situation has to be defused and more
water is to be given.

There is a mention about the
unemployment problem. It is there
everywhere in India. But no guaranty has
been given except saying that some loans
have betn given. But, at the same time,
when unemployed persons approach the
cmployment cxchanges and other offices
they are not given proper assistance when
they are in need of it. It results in
desperation among the uncmployed
youth. In Tamil Nadu those who have
registered their names in the employment
cxchanges are given Rs. 50 per month as
stipend for the unemployed period. A
definite amount of loan and other
financial assistance have to be given to
them so as to make them selfdependent.

Coming to the point of poverty
alleviation, Madam, no details have been
given here as to how poverty can be
alleviated. What is the percentage of
pcople below the poverty line? What are
the steps taken to alleviate their misery?
No concrete things have been given as to
how their lot can be improved. The rich
is becoming richer and the poor is
becoming poorer. There are no steps
mentioned here. It is merely a tall talk
that the Central Government is taking all
steps to alleviate poverty in this country.
But it has not done so. The Government
has failed to take steps for the
development of the nation in all the
dimensions. It is merely keeping mum
without cxpressing anything. It will lcad
the nation to danger. With thesc words |
conclude my speech, Madam. Thank vou.

THE VICE-CHAIRMAN (KUMARI
SAROJ KHAPARDE): Shri Ramji Lal.
Absent. Shri Mohinder Singh Kalyan.
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“The expert group on poverty es-
timates, however, suggested a revision in
the mecthodology on the basis of the
revised methodology and estimated that
39.3% of the population cquivalent to
313 million pecople were bclow poverty

line.” 491 26 fu=ed

I a9 FEw § fF e v & AR
39.3 wdz § ot oy € A o @ ¥ Be e
TR R GO A A o e o
2, #fu fawm =), =& saauilz F 39 F &
& fr 10 o I AW A R T i 2R d
@ FER S W B Ay 8 ¥ fim
ST W FA TN wsm W, 9w o gy A
g3 B Uitheane s Q Sefia e wgm
o i Fogd & fe S depd wma R
g @ deTa e @ st Ffg w9 &
@ ) wER Fed R R s iz word W@ R
ik 7 whmeR B9l % A ¥ Uw 13 Wi
2 U 9 & | "ewy ol wlew ¥ am 23
e ¥ A WD T R H gE awa § R
g8 §e W R fEr a) g W o §
g7 W g 2w & Roen a3 o @1 W
LI CIC i R AL I A
I9F T e g1 ag A E TR W a9,
T F THEA AF TA A THY Fey &4 Iad
fran @—

“...hundreders of thousands of pcople
have been laid off by companies going
through restructuring, while technology
and compctition have Kkept avcrage in-
comes from rising. The beneficiaries of
this expansion have thereforc becen the
owners of financial asscts and a new class
of highly compensated technicians-
....What occurred was a huge transfer of
wecalth from lower-skilled middle-class
American workers to the owners of capi-
tal assets and to a new technological
aristocracy....”

fen, ug Wi H A FwA &1 W W T
‘o i 7, we BU STEER T @, sl =
srger &, T foan —

*The populist backlash against killer capi-

talism is no longer confined to the United
States.”
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freer Fefaem ¥ 1 39 T8 W e o 3

T F@ € eI 2 gued @ @ 2, wW
oM W ® W

#gn, uw ik sgumr F s W, W oA
¥ sEAfte d & o fomn @—

“In America and Britain, many voices
now assert that stakeholder capitalism is
the more attractive. President Clinton
and the Labour Party lcader, Tony Blair,
have both called on companies to behave
with greater social responsibility, Mr.
Blair explicitly adopting the stakeholder
tag. Rober Reich, the Americal Labour
Secretary, who has written admirinly of
German and Japanese capitalism, recent-
ly suggested that firms which failed in
their responsibility to maintain jobs
should pay more taxes.”
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o § ufFam H wfgar &, & i s e
Ty @ AR @A ¥, TR AT B AY awig
® T ¥m gE SOW TE F@ S TEA ?
gefere g9 avgd € 6 98 oa e @ i
@ 2, fossmEemm @ TE R, qRA-2w TEn
21 wiE W ogw, 99 Yew S 3 o wme i

mé,mwﬂémmmm
afee i
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AT F forepel TakeE ® ¥ A IR
T IO AT ¢, & =rean o1 R § wwen 986
st fR el ¥ TN W ¢, A 95 ;N e
“The need of a constantly expanding
market for its products chases the
bourgcoisie over the whole surface of the
globe. It must nestle everywhere, settle

everywhere, establish conncctions every-
where.”

a8 39 &P fF wdiea s 9@ @ €, U8
FgR fde 8 ¥, @ wgfe e W
1848 & et wrd Y forgy, 36 @ 21 3wy =@
fm fam o o fF @7 3@ om faaw @ R
IR 39 & e 3R T @ e sud wa@ &
fF e w famn o) SRR ferm an—

“The cheap prices of its commodities
are the heavy artillery with which it
batters down all Chinese walls.”
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T o € @ ¥ e oot ofen @ @
& THRH TR W FL W §, O TH YR =ar
W E A I w—

“All old-established national indus-
trics have been destroyed or are
daily being destroyed. They are dis-
lodged by new industries, whose
introduction becomes a life and
death question for all civilised na-
tions, by industries that no longer
work up indigenous raw material,
but raw material drawn from the
remotest zones.”
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SHRI TARA CHARAN MAJUM-
DAR (Assam): Madam, Vice-Chairman,
1 thank you for allowing me to take part
in the discussion on the Motion of
Thanks, moved in connection with the
Address of the President, to the Joint
Scssion of Parliament. The President’s
Addrcss assumes importance for what has
not becen mentioned in the Address
rather than what it has mentioned. With-
out disrespect to the President, T submit
that the short Address made by the
President, appcars to be a propaganda
for the party in power rather than a
reflection of ‘the state of the nation dur-
ing the last one year, which the President
usually projects in the Address to the
Joint Session of Parliament, to be con-
veyed to the people through their re-
presentatives, that is, the Members of
Parliament.
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The Address of the President does
not make any mention of the burning
problem which has plagucd the nation for
the tast one year. The address does not
make any mention of the corruption at
high places, of the accountability and
transparcncy in administration. I would
like to express my unhappiness over the
fact that the address has failed to men-
tion any of the burning problems that are
plague Assam and the North-Eastern
States. The Address has mentioned that
in the North-Eastern several initiatives
have been taken to tackle the economic
backwardncss of the region and that the
North-Eastern Council has emerged as an
effective institution for implementing de-
velopmental activitics. The said statement
has no basis in facts. Assam. and for that
matter the North-East, is where it was
before 1947 and nothing has bcen done
by the North-Eastern Council to improve
the position. There' are not industries
worth the name in the region in spite of
the fact that the area abounds in natural
resources. It is not to the knowledge of
the people of the region what program-
mes the North-Eastern Council has taken
for industrialising the area. Hundreds of
crotes of rupecs have been spent by the

North-Eastern Council without any visi-
ble developmental projects in the area.

The area is lagging behind the other parts
of the country in all respects. There has
been no developmental activity in the
State of Assam for the last five years.
Road ard bridges are in a very bad shapc
for want of repairs. The schoolhouscs of
all classes and categories are so dilapi-
dated and there is nobody to look after
their affairs. Hospitals and health centres
are without doctors and other medical
staff. Not to speak of medicines, there

are. no such materials as cotton and

3
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bandages available in the hospitals and
health centres.

Money provided by the Centre for
execution of Centrally sponsored
schemes, such as the malaria eradiction
scheme, is not spent for the purpose for
which the same is mcant and as a resalt,
hundreds of people died without any
medicines last year. More than 500 tea-
garden labourers died last ycar as a result
of gastroenteritis and no medical hclp
was made available to them. Central
funds for development are utilised by the
State Government for payment of salaries
to the Government employees and the
Government development work suffers.
Corruption has been institutionalised in
Assam where the Government jobs are
openly sold in auction. There is no ac-
countability for anyone anywhere and
chaos and anarchy prevails. In such a
poor and backward State like Assam, Rs.

. 200 crores of the Veterinary Department

have been misappropriated by politicians,
bureaucrats and criminals by submitting
talse and forged bills and obtaining
forged letters of credit. The CBI to
whom some of the cases have bcen made
over has noy been able to muster suffi-
cient courage to take down the state-
ments of politicians

in spite of the fact that there are reports
galore in local papers showing the com-
plicity of the politicians and political lead-
ers in the crime. The people at large
believe that thesc political and Govern-

mental heads are being protected by pow-
ers that be in Delhi.

Another important thing did not find a
mention in the Address is the growing
activity of ISI in the north-castern region.
There is no indication in the President’s
Address as to what steps the Government
has taken to curb the activities of the
IS1.The country will have to pay very
dearly, if this problem is not tackled
swiftly and effectively. It appears from
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the Presidential Address that the Govern-
ment is complacent about terrorism and
insurgency having been allegedly curbed.
There is no justification for such compla-
cency. It is regretted that the Address
does not mention anything regarding the
causes which gave rise to terrorism and
insurgency. It has been admitted by the
Chief of the Army Staff himself that
.insurgency in the North-East is a political
question and as such it has to be tackled
politically. There is no indication as to
what steps the Government proposes to
take to find a political solution to the
problem. Security forces and paramilitary
forces have been widely deployed in the
major parts of the region including As-
sam for more than a decade now. It is
because of the heavy deployment of
security forces and paramilitary forces
that the Government thinks the problem
may be tackled. Deployment of such
forces for a long period has resulted in
killing of a large number of youths in
false encounters, largescale violation of
human rights and complete violation of
the rule of law. It is regretted that the
Presidential Address does not make any
mention of the recurring floods, which
visit Assam three or four times a year,
with devastating effect. The Brahmaputra
Board had squandcred away thousands of
crores of rupees during the last one
decade of its existence. There is no men-
tion in the Address as to how this peren-
nial devastating problem, which has total-
ly destroyed the economy of the State, is
going to be tackled. The people of Assam
and other North-Eastern States would
have highly appreciated the Presidential
Address had the above problems found a
mention in the Address itself.

THE VICE-CHAIRAM (SHRIMATI
KAMLA SINHA): You have taken more
than 12 minutes.

SHRI TARA CHARAN MAIJUM-
DAR: How many minutes have 1 becn
given?

; THE VICE-CHAIRMAN
(SHRIMATY KAMLA SINHA): There

‘are two speakers from your group. The
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total time is 18 minutes. You have taken
more than 12 minutes. Your time is over.

SHRI TARA CHARAN MAIUM-
DAR: All right then. With these observa-
tions 1 support the Motion and thank you
for giving me this opportunity.

THE VICE CHAIRMAN:
(SHRIMATI KAMLA ‘SINHA): Shri V.
Gopalsamy. Shri Raj Nath Singh. 3093w 8
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6A00 P.M.

SHRI M. P. ABDUSSAMAD SAMA-
DANI (KERALA): Thank you, Madam.
I will be taking very little time. Madam, I
am only presenting a summary -of the
speech that I intended to make here
because of the limitation of time. 1 will
make it very brief. Madam, the President
has made his speech at a crucial hour
when the politics’ of the country’is ex-

posed to some extent to-a kind of moral -

degradation, when there is an urgent
need for setting an example of upright
conduct. But, Madam, it is not the fate
of politics alone. Evetywhere there is the
encroachment of immorality in each and
every ficld of human life nowadays.

Madam, corruption cuts across the broad

spectrum of politics belonging to different
parties. This has emphasised the need for
checking the distruction of mora] values

of our democratic polity that has' pro- .

tected the country from the challenges
posed by external and internal disintegra-
tive forces. A surgical operation is
nceded to cleanse the situation. Madam,
I only request that the Lok Pal Bill be
urgently adopted and passed by the Parli-
ament, and along with that, the Ethics
Committee has to come inte existence. It
is unfortunate that we could not enact a
law rélating to Lok Pal after five attempts
in the Parliament. The situation has
forced the judiciary to pursue its activist
role. The failure of the executive and the
legislature to perform their constitutional-
ly assigned roles has led to this phenome-
non. Madam, in the recent past most of
the controversial issues were left to the
judiciary. The increase in corruption also
became helpful for this development.
Madam, whatever may be the merits of
judicial activism, it is to be made clear

that judiciary cannot become a policy

making body. It cannot replace the ex-
ecutive. The evident reason is that it is
not an eclected body. Therefore, a time
has come to rcdefine and restructure the
mutuality of the executive’ and the judici-
ary. Madam, the political field needs
moral and political courage to take timely
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decisions. Unfortunate delay in taking
action and the lax in implementation of
decisions have weakened the political will
power of the nation. The€ crucial issues
like the Babri Masjid and the Mandal
Commission Report are ample examples.
The government could itself solve the
issues of the housing racket but it waited -
till the intervention of the apex court. We
know what happened to the Vohra Com-
mittee Report which was a matter of hot
discussion in both the Houses of Parlia-
ment. It was shelved. Madam, activism of
the judiciary is good and welcome but it
can never replace the executive. Madam,
I humbly repeat that it can never replace
the executive. When people lost their
confidence in the other pillars of democ-
racy, they naturally knocked at the doors
of the court for getting justice done. The
effective functioning of the executive and
the legislature is a must for the welfare of
the nation. The three organs of our
democratic system should play a com-
plementary role and every organ has to
encourage the rclevance of the other two.
The observations of the Supreme Court
on the Telecom issue and the decision of
the Delhi High Court, just yesterday,
regarding the controversial verdict of the
Special TADA Court judge are to be
appreeiated in this regard. Madam, the
erosion of people’s faith in democracy is
to be ugently checked. It is not the
tragedy that affects some individuals and
some partics alone. Its repercussions on
the destiny of the nation will be very
serious. The breakdown of the moral
consciousness is actually the main course
behind all these ailments. Public life is to
be purified by the adoption of a code of
conduct. The real remedy lies in the
return to the wmoral values. They alone
protect the basis of cultures and civiliza-
tions. Floral tributes were paid to Mahat-
ma Gandhiji at Rajghat and the crucifix-
ion of his values outside has become a
fashion and that is the main reason be-
hind these ailments. Amendments in the
Constitution has become essential to fight
the virus of corruption. Thése amend-
ments should be aimed at the restoration
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of moral values. Parliament stands firmly
to bring probity in public life. Madam, I
am concluding after saying a word on the
most crucial issue of the internal security
of the national which has beccome the
subject of our special attention after the
Purulia incident of arms dropping.

We have to be vigilant - against the
conspiracy of our enemies crossing the
boundaries of our sky. If we are not
awake they will tomorrow cross the fron-
tires of our land. Defence and security
cannot be a holy cow that cannot be
criticised. There was a notion that no-
thing can be said against defence, nothing
can be said against internal security and
that is the most confidential thing. And
this has led to so many dangers. Madam,
"there must be discussion fruitful discus-
sion, creative discussion regarding the
defence and internal security of the na-
tion. Madam, here Shri Gujralji had
quoted from Iqbal regarding the Purulia
incident. He had quoted a couplet.

3 gEgm U feger arel, o R fie Seim
fegwt e,
geld T ok 0 3 Wl TEmE 7

Madam, I want to add from Igbal him-
self. In the same poem, Igbal says:

F wuEh @ fae wedl ¥ fegwn I,
M sl ¥ gwet § suEEA )

Actually, the Purulia incident of cros-
sing the frontires of the sky has proved

that S¥EY @

We have to be vigilant. Thank you,
Madam. I conclude.

THE VICE-CHAIRMAN (SMT.
KAMLA SINHA): Shri P. Upendra.

SHRI P. UPENDRA (ANDHRA
PRADESH): Thank you, Madam.

Madam, the President has started the
Address...

THE VICE-CHAIRMAN (SHRIMTI
KAMALA SINHA): You have five
minutes time.

[RAJYA SABHA]

on the Presidents Address 424

SHRI P. UPENDRA: No, Madam.
Forty minutes for three people. There-
fore, 1 get thirteen minutes.

THE VICE-CHAIRMAN
(SHRIMATI KAMALA SINHA): No.
Thirty six minutes total.

SHRI P. UPENDRA: 1 will get nine
minutes and a grace period of one mi-
nute. Madam, the President has rightly
said that the country has,been guided
through momentous chanécs in every
sphere during the last five years. While
coming to the brass tacks, I would like to
say that simply because the ¢lections are
fast approaching, simply because they
have to settle scores with the ruling
party, one should not demean the
achievements the country as a whole
made. What is the general picture which
the country is giving today to the world,
whether it is a picture of hope or a
picture of gloom. In spite of all that is
happening around us, the country is giv-
ing a picture of hope to the world, and
that is amply evident whenever we go
abroad. What people talk about this
country really gladdens our hearts. It is
not mecrcly a party affair. If today the
country has achieved a record production
of 192 million tonnes of foodgrains, it is
not the credit of any political party.
There are various political parties in dif-
ferent States. It is the achievement of the
farmers of this country; similarly, the
achievements of workers in factories, the
achievements of our intellectuals or scien-
tists these are to be highlighted, and onc
should not demean and give a picture of
gloom to the world and to the nation as a
whole. With that Madam, I would like to
elaborate one or two points. One is, the
country is going towards stability. I do
not say that we have achieved stability,
but we arc going towards stability. This
stability can be divided into three parts
the political and administrative stability,
the economic stability and social stability.
And what was the picture in 1991 when
the Punjab elections were to be held?
The elections had since been held. the
Panchayati elections had been held and
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all the Municipal elections had been held.
In spite of the tragic assassination of the
Chief Minister, Punjab is peaceful today,
more or less. The North-East is peaceful.
The cextremism in the South has been
controlled. And, of course, the J&K
situation still remains intractable. But
still, efforts are bcing made. As com-
pared to earlier, there is a sign of hope
that elections could be held in course of
time, maybe in a few months time...

In regard to Centre-State relation also,
thcre is no tension today between the
States and the Centre, as compared to
earlier times. Today, there is a harmoni-
ous relationship between the Centre and
the States. For this also credit has to be
given to the Government.

As regards the economic situation,
whatever liberalisation process has been
initiated has, more or less, been accepted
by all, excepting a few friends. Still
whenever they go abroad, what is the
picturc thcy are giving? Whencver they
gv abroad -- whether it is Advaniji or
Jyoti Rasuji or some other leader they
have been assuring the people there that
the economic process was irreversible and
that it would continue. They arc on
record of having said so at various places.
This means we are on the right track and
we should go ahecad in that direction.

DR. BIPLAB DASGUPTA: It would
be reversed when we come to power.

SHRI P. UPENDRA: The greatest
achievement of this Government is in
regard to containing inflation. When we
go abroad, what do we see? In most of
the countries, including those countrics
which were ruled by the Communist Par-
ty, we find that the rate of inflation is 100
per cent, 150 per cent, 200 per cent, 300
per cent, whereas, we have been able 10
contain it at 5 per cent. This is really a
great achievement for this nation and,
therefore, we should not demean it.

Similarly, whether it is foreign ex-
change reserves or whether it is foreign
investments coming in, all these things

]
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indicate that the credibility and the cre-
ditworthiness ‘of the country have im-
proved. We should be proud of that.

Another notworthy thing is in respect
of the social scene. Excepting one or two
incidents which took place in the wake of
the demolition of Babri Masjid, there is
harmony between the two major religions
in the country. There have been no major
conflicts. Even in the case of caste con-
flicts, they are less and less in number in
the various States which were noted for
these kinds of caste conflicts earlicr.

Madam, the reservation issue has also
been settled amicably, without any
bloodshed. There is social stability being
brougd about in the country. We should
perpetuate this atmosphere and streng-
then it

We have had Panchayat elections all
over the country. The notable part of this
is the only-third representation given to
women. In many places, women had
come forward to contest the elections.
They are now holding high posts in many
places. This is a great achievement and it
is a good augury for the country.

Turning to our foreign relations,
Madam, we are maintaining good rela-
tions, excepting with one neighbour.
India’s prestige is going up. There is even
the talk of India getting the status of a
permancnt represcntative in the Security
Council. Manv countrics are supporting
India’s cause. This, by itself, shows that
India’s prestige in the comity of nations
has gone up.

As far as the media is concerned,
carlier, we werc talking of autonomy.
Today, even in Doordarshan, which is
still controlled by the Govérnment, we
find a lot of liberalisation. This talk of
autonomy has become irrclevant today.
That is why we have suggested that a
comprehensive Broadcasting Bill should
be brought forward by the Government.

DR. BIPLAB DASGUPTA: When?

SHRI P. UPENDRA: We have given a
draft in this regard. Some of us have
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worked on a draft and we have given 1t
to the Government. 1 hope the Govern-
ment would soon come forward with a
draft Bill so that the nation could discuss
it.

Madam, before 1 conclude, 1 would
like to touch on one or two more aspects.

The first one is — some fricnds have
referred to it — the so-called judicial
activism. This is going too far, in many
respects. We have seen some of these
judgments, some of these comments. We
find even the lowest member of the
judiciary making commecnts about the
Parliament of this country. This is very
unfortunate. This theory of public inter-
cst litigation, this theory of judicial activ-
ism, is going to far and is undermining
the pillars of the Siate. After all, a
harmonious relationship has to be main-
tained between the different organs of
the State. A dclicate balance has to be
maintaincd between the various wings of
the State. It issbeing distrubed now, with
the judiciary becoming more active in
certain respects and taking upon itself the
responsibility which it is not supposed to
take All the political parties would have
to take note of it.

Even in regard to corruption, there is a
lot of corruption in thc bureaucracy.
Nobody talks about it. If an IAS officer
has four houses, nobody bothers about it.
On the other hand, if a politician has just
one car, it is noted, it is commentcd
upon, as if the whole tribe of politicians
is corrupts, as if the whole country is
ruled by corrupt people. If we ourselves
present this kind of a picturc, we would
be destroying the system as a wholc and
it would be very difficult to rctrieve the
kind of respect which the politicians
should command. That is why a serious
thought has to be given to this aspect by
all the political parties. You may demean
one high office today. Tomorrow, it may
be somebody else.

The same type of accusations will be
made, and if feel that the institution of
Lok Pal should be set-up quickly so that
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this Kind of accusations can be referred
for an impartial inquiry by the Lo Pal
and not by thc administrative wings or by
the courts. '

Somctimes you find that cven the press
is conducting ‘“‘trial by the press” in the
name of investigative journalism, and you
kriow the type of stories that are coming
that are coming in the press. I do not
know where the law of slander or defa-
mation is, and [ don’t understand this.
But all types of stories are coming in the
press.

And now the Legislature is under attck
from all sides, and the very prestige and
honour of the highest forum is at stake.
This is a point which you have to take
into consideration and all the parties
shiould put their heads together and sce
how to restore the prestige and honour of
this institution.

In fact, clectoral reforms—which are
long overdue-must be gone through.
There were so many mcetings and so
mariy drafts, but unless we come forward
with a comprechensive e¢lectoral reforms
legis lation, these things will continue to
hapypren because no party can say that it'is
fight ing clections without money. If you
nced moncy, it has to be collected from

some¢:body, and if that somebodv who is
giving the money is maintaining a diary, 1

do not know what will happen tomorrow
to wll these partics when they go in for
elections. ‘

DR. BIPLAB DASGUPTA: I take
stronyy exception to these remarks. What
happens tomorrow, you lcave it for to-
morrow. If you have any record, put it
here... .(Interruptions)....But don’t say
that e'verybody is corrupt.

SHRI1 P. UPENDRA: No, no, 1 have
not said that.

SHRI V.. NARAYANASAMY: He is
not naming anybody. Hc is saying it
general ly.

DR. BIPLAB DASGUPTA: He
started by making a statement that cvery-
body ‘s corrupt. He should specak for
himse'if-not for me, not for others.
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SHRI P. UPENDRA: No, no.

THE VICE-CHAIRMAN
(SHRIMATI KAMLA SINHA): Please

sit down.

SHRI P. UPENDRA: Dr. Dasgupta is
an expert at misinterpreting. You can see
the rccord. 1 said, every party needs
money to fight elections. I did not say
that everybody is corruput. ....(Interrup-
tions)....1 did’t say that.

DR. BIPLAB DASGUPTA: Then
cverybody who is in hawala?

SHRI P. UPENDRA: Isn’t Jyoti Basu
collecting money for elections?

DR. BIPLABD DASGUPTA: Why
are you naming Jyoti Basu?

SHRI P. UPENDRA: I know. Then
why do you say that? How are you
fighting eclections?....({nterruptions). ...

THE VICE-CHAIRMAN
{SHRIMATI KAMALA SINHA): Plese

conclude.

SHRI P. UPENDRA: Aren’t indus-
trialists in  West Bengal giving you
money? We know all that. Don’t say
that.

DR. BIPLAB DASGUPTA: You
prove it-put it before the House. Don’t
talk nonscnse.

SHRI P. UPENDRA: Arc you not
fighting elections then? From where arce
you getting the money?

DR. BIPLAB DASGUPTA: There are
six lakh members who give from their
salaries.

SHRI P. UPENDRA: That cverybody
knows. You acccpt it. 1 am not talking
about corruption, I am talking about
donations. And 1 challenge: no party
fights elections without collccting dona-

tions. You search you hcart and say
it.._.(Interruptions)...
DR. BIPLAB DASGUPTA: 1 chal-

lenge: you prove it. Because the Con-
gress Party is corrupt, you think every-
body is corrupt.
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SHRI P. UPENDRA: I am not saving
anything about any party becing corrupt.
Evcry party is collecting moncy, including
your party. 1 dare say that.

DR. BIPLAB DASGUPTA:
whom?

SHRI P. UPENDRA: That you know,
Why should T name anybody? You know
the industrialists who are prominent in
West Bengal. You know that.

DR. BIPLAB DASGUPTA: You put
it bcfore the House.

SHRI P. UPENDRA: We also know
that thc fcllows who give moncy to one
party, also give to the other parties....(In-
rerruprions). ...

SHRI V. NARAYANASAMY: They
do not depend upon collection they de-
pend upon looting....(Interruptions). . ..
SHRI P. UPENDRA: 1

something.

DR. BIPLAB DASGUPTA: What is
secret about it?

SHRI P. UPNEDRA: Thcre is nothing
sceret about it

DR. BIPLANB DASGUPTA: I chal-
lege him to put it before the House Utter
nonscnsc!

SHRI P. UPENDRA: It is public
knowledge. Don’t say nonscnse and all
that, it is public knowledge that all par-
tics without exception take monev from
industrialists and businessmen—it

From

am  saying

may be less, it may be more. And if
anybody says that it is not correct, it is
not truc....(Interruptions)..... I stand by
my statement. (Interruptions). He is un-
nccessarily intcrfering. I didn't name any
party; 1 said, all partics.

DR. BIPLAB DASGUPTA: Why say
“all parties”? What is “all parties™?

SHRI P. UPENDRA: I didn’t name
your party. (Interruptions). You clarify.

DR. BIPLAB DASGUPTA: You said
“your party’’.
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SHRI P. UPENDRA: ] stand by that.

DR. BIPLAB DASGUPTA: Because
you are in the House you want only to
protect the Congress Party. (Interrup-
tions)

SHRI P. UPENDRA: I would say the
same thing to you, that you are defend-
ing. (Interruptions). Dont’t quarrel like
this.

DR. BIPLAB DASGUPTA: You want
to shield the corrupt, you want to....

SHRI P. UPENDRA: You are un-
necessarily.  accusing Interruptions)... 1
did not say anything about your party.
You got up and started saying ail these
things. Why should vou get up? I did not
mention you party.

DR. BIPLAB DASGUPTA: Why do
you lecture like that Judge?

THE VICE-CHAIRMAN
(SHRIMATI KAMLA SINHA): Nothing
is going on record.

(Interruptions)
Kindly sit down. ....(Interruptions)....

Let him finish. Let him conclude his
speech. ....(Interruptions)

Nothing is going on record now.

SHRI P. UPENDRA: He can clarify
this thing. 1 did not name anyoody, any
person or any party. I made a general
statement,

(Interruptions)

It is my view. You can deny it. You
can clarify it.

....(Interruptions).....

You cannot prevent me from holding
my view. It is my view that cvery party
without exception is collecting money
from industralists and businessmen, and
they arc obliged to them. I do not know
what type of favours they are giving to
them. Apart from that, | am not going
into it. You can clarify it. You say that
you are fighting clections without moncy.
You can say that.

(Interruptions)....
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THE VICE-CHAIRMAN
(SHRIMATI KAMALA SINHA): Have

vou finished, Mr. Uy ~ndra?

SHRI P. UPENDRA: I am just con-
cluding, Madam.

DR. BIPLAB DASGUPTA: Why
should he then object t¢ the Judge's
opinion? ..... (Interruptions).....

THE VICE-CHAIRMAN
(SHRIMATI KAMLA SINHA): It is his
personal opinion.

DR. BIPLAB DASGUPTA: What is
his personal opinion? He said earlier that
this Judge made some comments which
are very wrong. What did the Judge say?
He said that all politicians are corrupt.

He is also saying the same thing ..... (In-
terruptions)
THE VICE-CHAIRMAN

{(SHRIMATI KAMLA SINHA): there is
no need for you clarification on these
things, Dr. Biplab Dasgupta.

SHRI P. UPENDRA: I did not say
that. He is giving a wrong interpretation
to what I said. Again I am repeating that
I never said that everybody was corrupt.
1 said that every party needed moncy for
elections. They are collecting money. 1
stand by it. If anybody is not collecting
moncy, let him clarify. Let them say that

they arc fighting elections without
money.
DR. BIPLAB DASGUPTA: You
bring some evidence ..... (Interrup-
tiors).....
SHRI P. UPENDRA: 1 have high

respect for your leader. 1 don’t want to
say all these things.

THE  VICE-CHAIRMAN  (SHRI-
MATI KAMLA SINHA): Mr. Upendra,
your time is over. Kindly take your seat.

SHRI P. UPENDRA: I am concluding.

Therefore, Madam, my plea is that all
the parties must sit together and come to
an agreemcnt on the use of money pow-
cr.....(Interruptions)

Please dont make personal accusations
...... (Interruptions)
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DR. BIPLAB DASGUPTA: It is my
opinion. ... (Interruptions)

SHRI P. UPENDRA: 1 can say the
<ame thing about you. ..... (Interruptions)
vou sit down. You cannot say that you
cannot intervene. ... (Interruptions)

I did not say that about you. Did I say
that about you? .....(Imterruptions)

Madam, it is very unfair. You should
not allow such personal accusations. 1 am
speaking generally. 1 did not name him
or his party. Why do you aliow that?
..... (Interruptions)

THE VICE CHAIRMAN
(SHRIMATI KAMLA SINHA): If there
is any personal accusation......

SHR! P. UPENDRA: 1 want vou to
cxpunge personal accusations.

THE  VICE-CHAIRMAN  (SHRI-
MATI KAMLA SINHA): It should be
looked into, and personal accusations
should be expunged. ..... (Interruptions)

SHRI1 P. UPENDRA: | stand by that.
1 did not say anything wrong.

Therefore, my plca is that all partics
should come together and come to an
agrcemcnt in regard to these matters.
Instcad of making accusations against
cach other, they should come to an
agreement regarding electoral reforms. in
the country. And, if they do it as soon as
possible, it will be good for the country.

Thank you, Madam.

THE VICE-CHAIRMAN
MATI KAMLA SINHA):
Nadukkara, five minutes.

SHRI JOY NADUKKARA (Kecrala):
Madam Vice-Chairman, 1 am sorry to say
that the spcech of the hon. President of
India to Parliaument lacked the Shankar
Dayal Sharma touch. On the 26th of
January, 1996, he courageously and bold-
ly told the nation that our system was
getting corrupted. He cxpressed concern
over the growing corruption among poeliti-
cians and in the society. But, before
Parliament he for;&i_' p, say anything

(SHRI-
Shri  Joy
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about corruption. He forgot to speak on
the Hawala issue and such other issues
which put the nation into political turnoil.

Many political leaders, including the
top ones, arc facing charges of cofrup-
tion. It was unfortunate and defensive on
his part that he did not say anything
about that in his spcech. At least he must
have stated what steps his Government
had taken to check the growing corrup-
tion in the socicty, among politicians and
burcaucrats. It is a sad thing to note that
this Government as well as the previous
Governments have failed to do anything
to pass a comprehensive legislation to
check corruption in the socicty. It is a
shame on us that a Bill like the Lok Pal
Bill, which is intended to check corrup-
tion is still pending before Parliament
since 1968. twenty eight years have pas-
scd and it is still pcnding. 1 am not sure
what the future of it will be. While it is
pending before us, corruption is sprcad-
ing like anything. Madam, the Patna
High Court has rccently asked the Bihar
Government to lect it know as to ‘what
was preventing them from demanding a
CBI inquiry into the alleged multi-crore
fodder scam. I must also point out that in
another State a Minister of the Govern-
ment itself had said that his Government
was a Government of the contractors, by
the contractors and for the contractors.
Here everybody is trying to fool the other
by saying the other person is corrupt. It
is just like a thief running away and
saying “catch the thicf, catch the thief.
This is the dilemma that we arce in.

This apart, our achievements are great.
Our growth in GDP rate is considerable.
We are ‘gaining in strength in the interna-
tional market to compete with the foreign
competitors. The Government can be
proud that it could control inflation and
bring it to the botom level. It is a record.
When the President addressed the Parlia-
ment, it was 5 pef, ccnt; now it has
further gone down to below § per cent.

Our achievements in the sphere of
science and technology are also notewor-
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thy. We can be proud of launching IN.
SAT-2C and IRS-1C, but we must not
forget the plight of the poor agricultur-
ists, particularly the lower-middle class
agriculturists in the country. The price of
coconut and cardamom and the price of
such of our agricultural products are fal-
ling steadily and the farmers are finding it
very difficult to meet the cost of cultiva-
tion itself. Even now we have not
chalked out a system of linking the price
of the product -with the cost of cultiva-
tion. In the international sphere also. our
achievments ae great. I may say that
there is a deviation in our economic
policy from the old policy.‘ the hon.
Prime Minister and the Finance Minister
can be proud of it, but the industrial
growth is always linked with the availabil-
ity of power. In our country there is an
acute shortage of power. In our State,
there is a power-cut even up to 75 per
cent in the industrial sector. In such a
power supply situation, nobody can be-
lieve that we can achieve a comfortable
industrial growth. So, something must be
done to save the nation from such a state
of affairs. Anyway, in my opinion this
Government, ocmpared to the other
Governments, is performing well. So, I
support the Motion.

*SHRI MISA R. GANESAN (Tamil
Nadu): Madam, Vice-Chairpersons, first
of all, I thank you for giving me this
opportunity to speak on this Motion of
thanks on the Presiden’ts Address. No
‘doubt there ae certain welcome features
in the President’s Address. The President
has rightly congratualated our Armedfor-
ces, particularly the scientists who are
responsible for producing sophisticated
weaponry for the Defence. In the present
situation, strengthening our defence is
very vital for safeguarding the frontiers of
our country. The production of Light
Combat Aircraft in November 1995 is.a
aludable success. of our scientists. So also,
today we are in proud possession of
Arjun battle tank, which can be put into
use in all eathers and on mountains and
deserts as well. Our scientists have suc-
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cessfully produced long range missiles
like Pritivi, Agni and Trishul. Dr. Abdul
Kalam, Scientify advisor in the Ministry
of Defence deserves our economiums.

As the hon’ble Member who proceded
me referred to, there has been a leap in
the field of communications and T.V.

Transmission. This is all because of suc-
cessful launcing of INSAT-IC and IRS-IC

satellites. These have been referred to in
the President’s Address. I am happy that
the president has taken cognizance of the
hard work put in by our scientists.

But Madam, I am sorry to say that
there is a gulf of difference between the
specch of the President delivered to the
nation on 26th January this year and the
Address he was pleased to dceliver to the
Parliament on 26th February. The
January 26th speech referred to stamping
out corruption. But therc is no mention
of it in this Address.

For a very long time, States have becn
demanding autonomy to States and more
powers unto themselves. But 1 am
disappointed to sce that there is no
mention of this in the President’s
Address. Not only this, there is no
mention about a very sensitive issuc like
language. There are 18 languages in the
Eighth Schedule to the Constitution. We
have bcen demanding that all these
languages should become official
languages of the nation. Why Hindi alone
is given this privileged place? Is my
mother tongue, Tamil, less in any way 10
become the official language? Only When
Tamil becomes official. language, I can
proudly say I am an Indian Citizen.

Madam, we are taking of corruption in
high places these days. But we should
rcmcmber that some burcaucrats arc far
worse and. ngck deep in corruption. To
cite an example, when Income Tax
people raided the house of an 1AS officer
called lnbasag'aran in Tamilnadu,
unaccounted money of several crorcs.
were found. But no action has becn

*English translation of the original specch
delivered in Tamil.
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«aken agamst him so far, Recently, when
another 1AS officer, one
Dhayancswaran’s housc  was  raided,
23kgs of gold, dollors and crores of
unaccounted moncy were recovered. But
the officer is moving about freely cven
now. The High Court camc¢ down hcavily
on the Chicf Scerctary of Tamilnadu for
committing excess. Yet he is continuing
in that very office.

Madam, thc President’s  Address
mentions  that  “our rclations  with
Srilanka were - maked by cordiality and
trust”. With a sense of deep anquish 1
wish to put on record that innocent
Tamils arc being killed in Srilanka day in
and day out. But the Union Government
has not condcmncd this ,so far. Our
Indian fishecrmen who go to the sca for
fishing for their livelihood are fired upon
by the Srilankan Navy. They are killed,
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scriously injurcd and their fishing boats
arc damaged or scized by them. The
central Government docs not have time
or the will to stop this brutal killings.
There is no mention of these in the
President’s Address.

As 1 conclude, T thank the Chair once
again for giving mc this opportunity.

THE VICE-CHAIRMAN
MAT!] KAMLA SINHA):
Mr.

(SHRI-
Thank vyou,
Misa Ganesan.

Now, the discussion on the Motion of
Thanks on the President’s Address is
over. The House is adjourncd till 11 a.m.
tomorrow,

The House then adjourned at thirty-six
minutes past six of the clock tll eleven of
the clock on Friday, the 1st March, 1996.



